THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST MAY, 2023

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

Pendency of Cases
which are more than 5
years old at the end of

Name of Opening Balance Month Month end of the month
years old the month
the State.
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 97743 | 352095 | 449838 5386 31341 36725 5094 44429 49521 98035 | 339007 | 437042 467 3378 3845 15672 44836 60508
NAGALAND 1420 2758 4178 281 276 557 274 266 540 1427 2768 4195 05 21 26 410 999 1409
MIZORAM 2947 3146 6093 631 776 1407 578 708 1286 3000 3214 6214 15 09 24 420 259 679
AggxgggaL 2694 14311 17005 544 788 1332 349 706 1055 2889 14393 17282 09 76 85 515 4333 4848




